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rents are not considered heavy. 

(c) Yes Sir However, the proposals to 
open new office in Delhi are yet to be 
finalised. 

Privatlsatlon of Public SectorUnhf. tit. 
Maharashtra 

4412. SHRI MOHANRAWA~1h9 
PRIME MINISTER be pleased to -~.' 

(a) whether some publicsootor unilsin 
Maharashtra are being privatised; 

(b) if so, the details thereof; and 

(c) the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF HEAVY INDUSTRYAND DEPARTMENT 
OF PUBLIC ENTERPRISES) (SHRI P. K. 
THUNGON): (a) No, Sir. 

(b) and (c). Do not arise. 

[ Translation) 

Reserved PostsJn Capart 

4413. SHRI GAYA PRASAD KORI: Will 
the PRIME MINISTER be pleased to state: 

(a) the total strength of employees in 
Council for Advancement of Peoples Action 
and Rural Technology category-Wise and 
the number 01 SC/ST candidates therein; 

'"'1b) whether the posts reserved for 
.Scheduled Castes and Scheduled Tribes 
are.being appropnatelyfilled up in the above 
Institution; . 

(c) the number of reserved posts lying 
vacant there; and 

(d) the time by which these are likely to 
be filled up? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(DEPARTMENT OF RURAL 
DEVELOPMENT) (SHRI UTIAMBHAI H. 
PATEL): (a) The total strength of employees 
in the Councillor Advancement of People's 
Action and Rural Technology In position, 
category-wise, and the number of SC/sT 
candidates therein is given below: 




